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Terminal Building at Leh Airfield

8299. SHR1 P. NAMGYAL: Will the
Minister of TOURISM AND CIVIL
AVIATION be pleased to state:

(a) whether it is a fact that the present
Nissan Type hut air terminal of Leh air-
field is in a very bad shape;

_{b) whether*it is also a fact that most of

the window panes are broken the floor
jute carpelsgare worn out and chairs are
brokea and insufficient 1o mect the mini-
mum requirecmenty;

(c) whether it is also a fact that there
is no hecaling arrangements cither in the
waiting hall or in the security lounge or
for the staff members of e Indian
Airlines; and

(d) if replies to (a), (B) and (c) above
be in the affirmative. What  steps
Government propost to take to meet the
minimum nceds for the said  terminal
building and how long it will take to do
the needful?

THE MINISTER OF TOURISM AND
CIVIL. AVIATION (SHRT A. P.
SHARMA): (a) and (b). The Nissan huts
are being used as an interim arrangement
for providing passenger handling facilitics.
These huts were renovated in November,
1978.  Additional furniture is being pro-
cured and supplied from Delhi.

(¢) and (d). The hcating arrangement
and other passenger handling facilities will
be made available in the new terminal
building which is likely to bc ready by the
end of 1982.

Unfilled Vacancies of Class 1V Labourers
in M.E.S.

8300. SHRI HARISH RAWAT: Will
the Minister of DEFENCE be pleased to
State: -

(a) how many vacandies ot Class TV/
La_bourers are lying vacant under the
Military Engineering  Service * area-wise
and
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(b) the reasoms why the vacancies of
labourers/class IV~ employces in  G.L.
Ranikhet Division are not being filled up?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI K. P.
SINGH DEO): (a) and (b). The informa-
tion is being collected.

ann Disbursed by Industrial Finance

Corporation of India

8301. SHRI HARISH RAWAT: Will
the Ministcr of FINANCE be pleased to
state:

(a) how much loan was sanctioncd ‘and
disbursed by the Industrial Financg Cor-
poration of India in thc year 1981-82 till
date; and

(b) out of the disbursed loan for the
above said period, how much amount was
given for thc projects of less developed
areas?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): (a) and
(b). During the period from 1st July 19§81
to 28th February 1982, the Industrial
Finance Corporation of India (JFCI) had
sanctioned and disburscd loan assistance
aggregating Rs. 13047  crores  and
Rs. 105.51 crores respectively. Qut of the
total disbursements during the period, the
share of projects located in the notified
less developed districts/areas amounted to
Rs. 49.49 crores.
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Janata Group and Group Insurance
Scheme Launched by GIC

8303. SHRI H. N. NANJE GOWDA:
Wilt the Minister of FINANCE be pleascd
to state:

(a) whether the General Insurance Cor-
poration has launched a Janata Group and
personal insurance scheme vader which by
paying a monthly premium cf Rs. 5 to
15 in case of personal and between Rs. 4
and 5 in case of group insurance, a person
can get Rs. 5000 to Rs. 15000 and this
scheme is meant for the rural poor;

{b) whether despite the instruction frem
the' Ministry the banks have refused to
implement this scheme and have instead
appointed n  committee to examine the
desirability of servicing the scheme through

the banks;
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(c) whether the committee referrcd to
above has been appointed and if not, the
reason for the same and by what time the
report will be available; and

(d) whether Government propose casur-
ing that this scheme of General Insurance
Corporation will not be shelved?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHAN POOJARY): (a) Geeneral
Insurance Corporation of India (GIC) has
deviscd two insurance policfs, known as
Janata Personal Accident Policy 2nd
Gramin Accident Policy, for the wecaker
seclions of sociely. The annual premiams
payable thercunder are only Rs. 12/- and
Rs. 5/- while tac insurance covers on
death or total permanent disability, due
to accident. are  Rs. 15000/- and
Rs. 6000/- respectively.

(b) to (d). The question of linking !fie
Gramin Accident Policy with the fixed
deposils of banks is under examination of
the Indian Banks' Association {IBA} and
the Reserve Bank of India. The IBA has
appointed a committee of cxperts to make
an in-depth study of the scheme and the
matter is still under comsidcration.

Low Priority for Low-Priced Hotels

8304. SHRT RAJESH PH.OT. Will the
Minister of TOURISM AND CIVIL
AVIATION be plcased (o state:

(a) what amount has becen allocated and
spent on establishing luxury, medium and
Jow priced hotels, during the last three
years with their locations: and

(b) what are the reasons that low priced
hotels are recciving lower priority and
even their rates are beyond the recach of
the commonman?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI KHURSHELD
ALAM KHAN). (a) and (b). Government
does not construct any hotels. These are
constructed either by the public sector
undertakings or by the private sector. In
the Central Sector this activity is undgr-
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